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Poor hvgiene in meat shops/slaughter houses

3138. SHRI SANJAY RAUT: Will the Minister of FISHERIES, ANIMAL
HUSBANDRY AND DAIRYING be pleased to state:

(a)  whether Government 1s aware of the growing concern over the poor hygiene
of meat/fish markets and Government’s slaughter houses in the country after

Coronavirus outbreak;
(b) if so, Government’s response thereto; and

(c) the details of steps taken or proposed to be taken by Government to improve

the hvgiene in all fish and meat markets, particularly those in coastal areas?

THE MINISTER OF STATE IN THE MINISTRY OF FISHERIES, ANIMAL
HUSBANDRY AND DAIRYING (DR. SANIEEYV KUMAR BALYAN): (a) In the present
scenario, Corona virus does not spread through meat and fish products. Fish/Meat
Markets and Slaughter houses in the country are controlled by local bodies and State
Governments. However, some States have informed that, there are few markets where

poor hygienic conditions prevail.

(b) and {c¢) Guidelines for slaughter houses in the country have been prescribed
under regulation 2.1.2(1) (5), Schedule 4, Part IV of the Food Safety and Standard
(Licensing and Registration ) Regulations, 2011. The guidelines cover specific hygienic
and sanitary practices to be followed by Food Business Operators engaged in

manufacture, processing, storing and selling of meat and meat products.

State/UT Governments also have their own guidelines for slaughter houses and

slaughtering of animals.

FSSAI has launched 'Clean and Safe Meat Campaign' wherein, in the first phase,
States/UTs were advised to conduct food safety audit of their municipal slaughter
houses through FSSAI recognised third party audit agencies. As per the reports, a
total of 37 municipal slaughter houses have been audited across the country. In
respect of the slaughter houses which were found to be non-compliant, Commissioner
of Food Safety of the concemed State/UT have been advised to issue necessary
instructions to mprove the hygienic and sanitary conditions as per the provisions
prescribed under the Food Safety and Standards Act, 2006 and Rules and Regulations
made thereunder. Further, in the second phase of the campaign, FSSAI has requested
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all State/UT Governments to conduct food safety audit of alt central and state licensed

slaughter houses in the country.

FSSAI has also launched a 'hygiene rating' scheme aimed at improving the
standards of food hygiene in food businesses whereby various categories of food
businesses, including meat retail shops, have been encouraged to obtain ‘hygiene

rating’.

Further, the implementation and enforcement of Food Safety and Standards Act,
2006 primarily rests with the State/UT Governments.

Regular surveillance, monitoring and inspection is undertaken by State/UT
Governments to check compliance of the provisions laid down under Regulation 2.5
of Food Safety and Standards (Food Product Standards and Food Additives)
Regulations, 2011 relating to quality standards for meat and meat products along with
guidelines for hygienic and sanitary practices prescribed in Schedule 4 of Food Safety
and Standards (Licensing and Registration) Regulations, 2011.

Welfare/upkeep of dairy cattle

3139. SHRI JOSE K. MANI: Will the Minister of FISHERIES, ANIMAL
HUSBANDRY AND DAIRYING be pleased to state:

{a) whether shortage of green fodder, dry fodder and concentrated feed has

been reported to Government;
(by if so, the details thereof;

{c) whether crossbreed cows have higher daily milk yields than indigenous

cattle;

{d) whether any studies on better formulated feeds have been conducted to

increase productivity of indigenous cattle; and

{e) whether Government has attempted to spread awareness about the nutritional

requirements of the dairy cattle?

THE MINISTER OF STATE IN THE MINISTRY OF FISHERIES, ANIMAL
HUSBANDRY AND DAIRYING (DR. SANJEEV KUMAR BALYAN): (a) and (b) Indian
Grassland and Fodder Research Institute Jhansi (IGFRI) under the aegis of Indian

Council of Agricultural Research on various occasions published documents/estimates



